Title: Raised the issue regarding massacre of six persons belonging to Scheduled Castes (SCs) in Matandha
village of Patna district in Bihar.
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MR. SPEAKER: Shri Prabhunath Singh, you have to address the Chair and not any individual hon. Member.
...(Interruptions)
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w2 & m)...(Interruptions)
MR. SPEAKER: Nothing should go on record.(Interruptions) *
JTeaE HElgd oY F1 &R w 27 gyl ... (Interruptions)
MR. SPEAKER: Nothing should go on recorda€| (Interruptions) *
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MR. SPEAKER: Please go back to your seats....(Interruptions)
MR. SPEAKER: Please go back to your seats....(Inferruptions)
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MR. SPEAKER: Nothing should go on record. Please go back to your seats. (Interruptions)™
*Not recorded.
3renE Heled 30 31 9% & 87a€, (Interruptions)
MR. SPEAKER: Please go back to your seats....(Interruptions)
MR. SPEAKER: No. Please go back to your seats....(Interruptions)

MR. SPEAKER: Shri Raghunath Jha, please understand that there are other hon. Members also who wish to raise
other issues. Please go back to your seats....(Interruptions)

MR. SPEAKER: Please do not disturb the House. Please go back to your seats....(Interruptions)
MR. SPEAKER: Nothing should go on record.(Interruptions)
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MR. SPEAKER: The House stands adjourned to meet again at 2.00 p.m.
1231 hrs
The Lok Sabha then adjourned till Fourteen of the Clock.
*Not recorded.
1402 hours
The Lok Sabha re-assembled at two minutes past Fourteen of the Clock.
(Mr. Speaker in the Chair)



